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qEF TREEH i AT A

TE fReet, 27 weady, 2026

RT3, 1060(3T).— Fea 1T TLHTT, TP TTHRT ATTTH 1956 (1956 7 48) (Frer T =0 T2
I ATATAAH Tl AT 2) T &7 3% o0l ST-GTT (1) BT T& ARRAT T TART FId g, g THTHTT T ST
T T AT USg § g oW 55 FfHT 277.500 ¥ 318.970 dEEe I -aTeIgEl H
2ue+duERTs e R A s g q-ave * At (FEe/ies dieet afgd 2-am/4-o
T AATAT Q) ATLEAT, TG A TATAT o AT TAST 6 110 ag A ruter g et gfer auia A=
AT | oo = 8, UEY i 7 ST A F AU e s Ao HT ¢ |

F1$ ot =afvr, S 36 GfY & Raag g, 50 afafam & g 37 i sq-amr (1) F i @i
SIS o T UHT IH o ITANT 92 TSI H TH ATSEEAT 6 TR Sl A 8 ShHE & & Fia< st
AT T T TR |

U T AT T8 TR, TATq qgiaary, TAATIIE Hl fofead & § T&qa sl ST $fiT
SIEH I AT ATAHTAT TR0 STTUIT ST FETH T, AT rsha (| i Ahid &9 § A7 et f&afees aeEw
T | ST T ATHL T 37 THT A=y i qAare F TET AT THT ¥ = T2 F THT7, TS Fre
2T, TS Few ITTERTLT a9 qH, A<l ZTT T AT SAT(TAT ] AT HT FHAT AT AT T TN
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3<% srferfaa &t e 3 it IT-am=T (2) F orefi werw wrfersTe grer ot e oft srer sty
I |
TH ATLAAT o FANT AT ATAT JIH o T 3T 7T sH 1L AT AR o6 36 HIATAT H ITA=
8 ST IAHT Raeg AThAT gIT Mo 63T ST 9ehat & |
EEvl

AT ST | T TSTHNT 55 hiehdt 277.500 F 318.970 TFhaha I-aTelIge T8 20A+HT TH FT
T T |7 A 9¥ U7 o o7 S1STe shi ST aTeft §¥adT Uad TIaT §3a-T1 Aigd o 7 |rerd e

TS HT T ST R &1 am; SRz
EQEE] A €T YA FIFR || R AT TFT | T F7 S IR ERT
HEuT (RUSIRESIEY) (FRT)
1 2 3 4 5 6

ITTh T ATH: TLATTIX

T T AT S

1 1901/2912 IGELl TifieReaT 0.004 (F#a7 ) 0.004

2 2067 BELl LUIET RS 0.008 (FFa7) 0.008

3 309 REl T 0.008 (Fa¥ ) 0.008

i FT A ARG

4 1543/3963 fasft REEERE 0.004 (FFT ) 0.004

5 1553 fasft REEERE] 0.002 (FFT ) 0.002

6 1585 RELl BESEERE 0.004 (ZFa7) 0.004

7 1586 fasft REEERE] 0.004 (FFT ) 0.004

8 2781 RELl T 0.002 (FFa7) 0.002

WfTeheaT

9 2990/3984 fasft REEERE] 0.002 (FFT ) 0.002

10 3405 BELl BESEERE] 0.004 (ZFa7) 0.004

11 3419 IBELl RESERE 0.004 (F#a7 ) 0.004
Total 0.046

[®T. §. RO/BBSR/11011/NH/IAHE/39/Smbp-Nuagaon/2017/3A]
ag A HET, Faw
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 27th February, 2026

S.0. 1060(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of Widening and
Strengthening to 2L+PS of Kandarpur-Balikuda from km 277.500 to km 318.970 of NH-55 district of Jagatsinghpur in
the State of Odisha , hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Tahasildar, Raghunathpur in writing
and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being heard,
either in person or by a legal practitioner, and may, after hearing all such objections and after making such further
enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling NHSS5 in the stretch of Widening and
Strengthening to 2L+PS of Kandarpur-Balikuda from km 277.500 to km 318.970 in the district of Jagatsinghpur in the
state of ODISHA

|State: ODISHA ||District: Jagatsinghpur |
SL. No. |[Survey/Plot Number|| Type of Land Nature of Area Area
Land (in Local Unit) (in Hectares)

Lt | 2 L3 L 4 5 | 6 |
|Taluk: Raghunathpur |
|Village: Jaisol |
I [[1901/2912 ||Private |Agriculture || 0.004 (Hectare )| 0.004]
2 2067 ||Private |Agriculture || 0.008 (Hectare )| 0.008|
13 11309 ||Private |Agriculture || 0.008 (Hectare )| 0.008]
[Village: Tarikund |
l4 ||1543/3963 ||Private |[Residential || 0.004 (Hectare )| 0.004]
|5 ||1553 ||Private ||Residentia1 || 0.002 (Hectare )|| 0.002|
l6 ||1585 ||Private |[Residential || 0.004 (Hectare )| 0.004]
17 ||1586 ||Private |[Residential || 0.004 (Hectare )| 0.004]
8 2781 Private igzcul e 0.002 (Hectare ) 0.002
lo 299013984 ||Private |[Residential || 0.002 (Hectare )| 0.002|
10 3405 ||Private |[Residential || 0.004 (Hectare )| 0.004]
11 3419 ||Private |[Residential || 0.004 (Hectare )| 0.004]
| Total|| 0.046|

[F. No. RO/BBSR/11011/NH/IAHE/39/Smbp-Nuagaon/2017/3A]
SHAIKH AMINKHAN, Director
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